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(d) to what extent the trade bet- 
ween the two countries will increase?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH  PRATAP  SINGH):
(a)  No, Sir. However, a trade mission 
sponsored by the U. S Department oi 
Commerce visited India in December
1974 to study the Indian market for 
a range of U. S. mining, construction 
and earthmovmg equipment and  to 
explore the  possibilities for specific 
agency .arrangements, distributorship, 
Joint ventures and direct sales.

(b)  Yes. Sir.  At the meeting of 
the Indo-US Economic and Commer­
cial Sub-commission held in January 
3375 it was agreed that a Joint Busi­
ness Council may be set up.

(e) The Joint Business Council will 
increase contacts between the business 
sectors  of India and the USA. to 
fos.ter the growth of trade and invest­
ment cooperation  between the  two 
countries.

(d)  While -ittemps are being m?de 
to Increase the trade, jt is not possible 
to estimate precisely to what extent 
trade will expand.

Projects for Boosting Export of 
Woollens

1660  SHRI  MOHINDER  SINGH 
Will  the  Minister  of  FINANCE 
be pleased to state:

(a) whether a site in Punjab has 
been selected where the Central Gov­
ernment intend to set up one of the 
three projects for boosting export of 
woollens;

(b) if so, when a final decision in 
this regard is likely to be taken; and

(c) whether the State will have to 
share any of the financial  involve- 
intents therein?

THE DEPUTY MINISTER IN THE 
MINISTRY OP COMMERCE (SHRI 
VISHWANATH  PRATAP  SINGH):
(a) and  (b). While no project  is 
being launched specifically for export 
promotion of woollens, it has been 
decided to set up with UNDP assist­
ance one  wool dyeing and finishing 
plant at Ludhiana in Punjab, the Gov­
ernment of  Punjab has selected a
4  acre site at Ludhiana for this pur­
pose.

(e) Yes, Sir.

Ceiling on Possession of Gold Orna­
ments by an Individual Joint Family 

Members

1661  SHRIMATI  SAVITRI 
SHYAM  Will the Minister of FIN­
ANCE be pleased to state

(a) whether Government propose 
to bring forward a bill in the current 
session for the ceiling on possession 
of gold ornaments by an individual 
and/or joint family members; and

(b) if so,  the  salient  features 
thereof?

THE MINISTER OF STATE IN THE 
MINISTRY  OF . FINANCE  (SHRI 
PRANAB  KUMAR  MUKHERJEE):
(a) No, Sir.

(b) Does not aiise
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Performance of Public Sector 
Undertakings

J 664 SHRI S. R. DAMANI. Will 
the Minister of FINANCE *ia pleaded 
to Slate

(a) the names of public sector m- 
dustndl units which  have  shown 
substantial improvement  in perfor­
mance m 1973-74 over the previous 
year and how are they faring in the 
current >ear;

fb) whether there is increase in 
their capacity utilization and if  so, 
the particulars thereof; and

(c)  the financial results  of  the 
working0

THE MINISTER OF STATL IN THE 
MINISTRY  OF  FINANCE  (SHRI 
PRANAB  KUMAR  MUKHERJEE):
(a) Information regc*rdin«: 1973-74  is 
given in  Annexure-I. They &:e ex­
pected to maintain the improvement 
in the current year.

(b) Generally Yes, Sir. The infor­
mation m respect of 21 of the manu­
facturing enterprises referred t0  m 
Annexure-I is given in statement II. 
laid on the  Table of the  House.
I Placed in Library. See No. LT.9045' 
75]. In the other cases, as they are not 
manufacturing  companies,  capat*«y 
utilisation is not given.




